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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH.

0O.A. No. 302/2005
DATE OF DECISION: 06.12.2005.

Sri Ashim Debnath | APPLICANT(S)
Mr. H. Rahman, Mr. R.S. Thakur, - ADVOCATE FOR THE
Mr. A.M. Ahmed, Mr. S.K. Singh APPLICANT(S)
- VERSUS -
U.0.1. & Others - - 'RESPONDENT(S)
. Mr.].L. Sarkar, Railway S.C. ADVOCATE FOR THE
| RESPONDENT(S)

THE HON’BLE MR JUSTICE G. SIVARAJAN, VICE CHAIRMAN.
THE HON'BLE
1. Whether Reporters of local papers may be allowed to see the
- judgment? ‘
2. To be referred to the Reporter or not?

3. Whether their Lordships wish to see the fair copy of the
judgment?

4. Whether the judgment is to be circulated to the other Benches? { p

Judgment delivered by Hon'ble Vice-Chairman. % /;{/%
S

.......




CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

Original Application No. 302/2005.

Date of Order : This the 6 December 2005.

L

The Hon'ble Mr. Justice G. Sivarajan, Vice-Chairman.

Mr. Ashim Debnath

S/o - Late Umesh Chandra Debnath
New Colony

P.O. - Lumding

Dist. - Nagaon (Assam).

. .. Applicant
By Advocates ~ Mr. H. Rahman, Mr. R.S. Thakur, Md. A M. Ahmed
and Mr. S.K.8ingh. .
| - Versus -
1.  The Union of India,

Represented hy the General Manager,
N.F. Railway, Maligaon,
Guwahati= 11,

The General Manager,
N.F. Railway, Maligaon,
Guwahati-11.

The Chairman,

Railway Recruitment Board,
Guwahati Station Road,
Guwahati - 1.

The Assistant Secretary for Chairman,
Railway Recruitment Board,

Railway Station Road,

Guwahati -~ 1.

Mr. J. L. Sarkar, Railway Standing Counsel.

. . . Respondents.
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ORDER (ORAL)

SIVARAJAN. |. (V.C.

Heard Mr. AM. Ahmed, learned counsel for the applicant

and Mr. J.L. Sarkar, learned standing counsel for the Railways.

2. The applicant applied for a Group ‘D’ post pursuant to an

advertisement (Annexure - IiI) of the Railway Recruitment Board
dated 28.06.2003. It is tﬁe case of the applicant that he had passed
the departmental examination conducted on 09.11.2003 and al§o the
physical efficiency test on 10.05.2005; he was éaiied for vgrificatioh of
documents on 11.06.2005. His grievance is that he had not been
called for medical examinatior;. It is stated that the applicant had
made representation dated 02.09.2005 (Annexure ~ VII(A)) before the

3" respondent, but no reply has been received.

3. According to Ehe counsel for the applicant in view of the
fact that the applicant had passed the written test, physical efficiency
test and also produced the documents for verification, he is entitled to

know the result and as to why he was not selected.

4. Mr. J.L. Sarkar, standing cduﬁsel for the Railways submits

that the 3™ respondent will consider the representation (Annexure -

~ VII(A)) and intimate the result to the applicantﬁvithout delay.

5. In the circumstances, I am of the view that this application

can be disposed of at the admission stage itself. Accordingly, there

-will be a direction to the 3rd respondent to dispose of the

&

representation (Annexure - VII(A)) and intimate the result to the

applicant within a period of one month from today.

™
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The application is disposed of at the admission stage itself.

The applicant will produce this order before the 3™ respondent for
compliance. Q‘
(G. SIVARAJAN )
VICE CHAIRMAN

/mb/
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O.A. NO.%DQ//zoos

Sri Ashim Debnath ses Applicant
~VSm -

Union of India & Orseqee Respondents.

The humble appllcant belongs to Yogi community
which is recognised as other backward class. -
ssAnNnexure~1I, page—ll
The humble application appl1ed for Group(Dt*
post as adwertised by the Railway Recruitment Board pube

lished on 28.6.2003.

Annexure~II, page=~l3

The applicant called for written examination

on 9.11.2003 -
‘ Annexure-IV page-l4

The applicant was called for physxcal eff1c1ency

test on 10.5.,2005. , ‘ : :
Annexure~V page 15

The applicant was called for documents verifie

cation on 11.6.3005

Annexure—VI page 16
The appllcauion by the petitioner for the ppayed

the allowing him for medical examination{(Text). -
“Annexure~VIII A& B
| ‘page 19-18
&
page 19-20

AdVOCate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : GUWAHATI

/

BENCH AT GUWAHATI.
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t

(An application under Section 13 of the Administrative

Tribunal Act, 1985)

O.A. NO. 202 /2005

Mre Ashim Debnath

= Vel SuS=

"eee Applicant

The Union cf India & Orse

INDEX
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20

3.
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6.
7
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9.

Original application
Verification
Annexure-I
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Annexure-vVII A & B
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IN THE CENTRAL 4DMINISTRATIVE TRIBUNAL 234 :
GUWAHATI -BRANCH AT GUWAHATI '*:r 3 =
' | AL ubeg
. : - . 3 g
( An application Under Section 19 of the ‘3 3 U_§g~%
2 -
Administrative Tribunal Act, 1985) ¥ X

0.A. No. ’50V /2005

Mr. Ashim Debnath; ,

s/0 Late Umesh Chandra Debnath,
New Colony,

P;OQ-Lumding,

Dist-Nagaon (Assam).
eee.s - APPLICANT

- VSe =

1. The union qf India,

-rep:esénted b§ the General Manager,‘ )
N.F.4Railway,-Maligaon.
Guwahati-11.

ZL_The General Manager, .
ﬁ‘F.'Railwai; Maligaon,
Guwahati-11, -

3. The Chairman,

RailWay Recruitment Board,
Guwahati Station Réad,
Guwahati-1,

4, The Assistant Secretary,
for Chairman, |
Railway Recruitmeﬁt Board,
ﬁailway Station Road,

Guwahati-1l.’

eeees RESPONDENTS

Contd... 2/-
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(1)

(2)

(3)

‘4)

. o :
\,

PARTICULARS OF THE ORDERS AGAINST

WHICH THIS APPLICATION IS MADE s- %

.

fhe appliéation ié m;de.aéainst
the representation dated 21-9~2005 filed
by'the applicant/petitione; for not calling/
allowing him to appea# before the medical
test/e#amipation in spite of fulfilling
the requisite qualification for the
Group }D; post as per Employment Notice
No.1/03. |

JURISDICTION OF THE TRIBUNAL &

The application-declares that the
subject matter of the application in which
the applicant seeks‘relief'is within the

_ A
jurisdiction of this Hon'ble/Tribunal.

LIMITATION ¢

The application further declares that.
the application is within the limitation

period prescribed under the Act,

FACT OF THE CASE s

(a) That thé'applicantiis a citizen of
India and is the resident of New Colony,

P.O.-Lumding, P.S.-Lumding, Dist-Nagaon,Assam.

(b) The applicént‘begs to state that he
hails from a'very poor family, coﬁprising
mqfher, one sister andfone brother

and he also. belongs to the Yool

Community, and the same is recognized as

 Contd... 3/=
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A

A~

Other Backward Classes. .The applicant after i?i
the death of his father late Sri Umesh Chandra ‘t |
Debnath could prosecute his studies till Class IX e\§
standard. After the death of his father he was L

compelled to leave his studies on account of

financial hardship.

A copy of ‘the Caste Certificate4
and School Certificate studying in 9th
standard as issued by the Head Master
B.M.B. High School, Lumding, is Annexed

herewith and marked as Annexure-I & II

' respectively.

(c) That the applicant begs to state that

Railway Recruitment Board published as advertise-.

ment on 28~6=2003 in the Employment Notice

No.1/03 whereby the appliCatiops‘were,invited in

the prescribed format from'the "eligible candidates

for Group 'D*' post i.e. Traekman/khalashi/ﬂelper'etc.

A photo copy containing important
points of the advertisement dated 28-6-2003
is enclosed herewith as marked as

Annexure~I11IT1.

(a) That the applicant begs to state that
the humble applicant duly filled his application
along with necessary testimonials and after due

veérification your humble applicant was

contd.. 4&/-



‘called for written Examination on 9~11-2003

bearing Roll Number 44039283. -

‘A copy of the Call letter

of Written Examination is as enclo-~-

sed herewith as marked as Annexure-=-IV.

(e) That the,applicant.begs'to state that
the humble applicant duly passed the Written
gxamination held on 9-11-2003 as published in

'the R.R.B. Notice Board.

(£) That'the épplicant begs fo‘staté that

the Railway Recruitment Board vide its letter
dated 10-05-2005, the Assistant Secretéry,-ﬁor

the Railway Recruitment Board called your humble
applicant to aépear beféte the Physiéal Efficiency
Test to be held on 11-6-2005 at Maligaon Railway

Standium at 6.00 A.M.
A copy of the call letfer for

Physical Efficiency Test dated 10-5&2005
is annexed heréwith and as marked as’

.Ahnexuré-v. _ . - -
(g) That the applicant begs to state that
Railway'Re¢ruitment Board vide its letter
dated 11-6-2005 declared your humble applicant
physically fit and qualified in the physically
Efficiency Test and the humble applicant was

call for the verification of original Certificate

Ccontd.. 5/=
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Ve

: S
and Testimonialsjon 13-6-2005, - . :é%
_A copy of the letter for
document verlfication dated 11-6-2005"

is annexed herewith as merked as

Annexure=vVI,

(h) That the hﬁmble applicant begs to state
that after due verificétion of the originall
documents and other testimonials the humble
Aapplicant was waiting for the call fer medical’
examination for the post of Trackman/Khalasi/
Helper II. The Railway Recruitment Board duly
checked, verified the documents along with attested

]

. photo copies as per rules.

(1) That the humble applicant begs to state
that after due verificgtion of the testimonials
and documents.the list of empanelled candidates
who'fulfilled the eligibilityvcondifion as laid
down employment Notice No.l of-2603. was published
Employment News dated 6~12fcaﬁsedfsudden shock

and surprise that after going throuéh the employment
news in ‘its issued dated 6 to 12 August, 2005,
_your humble applicant did not £ind his roll number
in the list suécessful candidate as published
'15 the employment News in its iseﬁed dated 6 to 12
Aﬁgust, 2005, for the reagson best known to your

authority.

COntd. . 6/.'



(n That the humble applicant begs to

~state that your humble appli¢ant did not f£ind

his.roll number in the list of succeséfuli -

candidates as published in the Employment News
in'itsdissue dated,S to 12 August, 2005ialthough-

.the applicant successfully'completed written
examination, Physical Efficiency Test and also

7he was qualified in document Verification conduct-

" ed in the office of R.R.B., Guwahati. . The applicant,
in spite of possessing jhisv due qualification for

* the post ofGroup 'Df‘(Trackmanﬁkhalasi/ﬂelper‘II)

did not'find place in the list of suocébsful candidates
qualified for the nedical Efficiency Test;‘forttne ::
reason best know to the respondent authority. Tne

' applicant,~honever, wanted"to know the reason as to'

| why he kas not been qualified for Medical Examination ‘
but the reSpondent authority failed to give ‘a ‘

satisfactory reply in his query. ,

(k)f ‘ " That your humble applicant begs to.
state that being aggrieved in such circumstances
and greatly effected Gue to such irregularities
your applicant submitted a. representation on
'21-9-2005 before the respondents authority .
highlightina his greavance. The humble applicant

submitting representation pointed out ‘the

. . - %
w . .

3
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- (5).

the irreqularities in omitting his roll number
in the result as published in the employment
News in issue dated 6 to 12 August, 2005. The

reSponoent authorlty did not give any information

ziftﬁxﬂ’)gﬁé¢uiﬁi’

your humble applicant for not empannelllng him

for medical Examination.

A~copy of the representation
dated 21-9-2005 by Retd. with A/D is’ .
annexed herewith and marked as Annexure-VIIA

’

& VII B respectively.

(1)  That your humble applicant begs to state
thatvthe respondent Authority did not disposed.
of the representatlon and simply siting tight

over the issue.

(m) That finding no other alternative and

seeing no hope of a positive response from the
respondents, the_humble applicgnt has no other
alternative but to file this application beforé

this Hon'ble Tribunal for redressal of his grievances;

(n) That this application is being filed

bonafide and for the ends of justice,

DETAILS OF REMEDIES EXHAUSTED s
‘The humblé spplicapt declares that he .
has exhausted all the departmental remedies

which were available to him within the department.

Contd LI 8/"'



(6)

R

(8)

BEFORE ANY COURT OR TRIBUNAL s

7

MATTERS NOT PREVIOUSLY FILED OR .PENDING

t

The humble applicant further

declares that the subject matter against

Awhich the applicant seeks remedy is not

pending before any. Court or Tribunal.

RELIEF SCUGHT

In view of the facts and circumst-

ances mentioned above, your humble applicant

prays for the following relief g~

To allow the humble applicant ﬁo

~ call for medical Examination for Group 'D'

post in responde to Employment Notice

‘No.1/03.

GROUNDS OF RELIEF WITH LEGAL PROVISION ¢

(a)‘ For that action of fespondents

authority for not calling your humble . .

applicant is highly issuedvimproper.and

unjust to the cause of the applicant. The

applicant has dulthualified in all the

proceeds before the Railway Recruitment

. Board. The applicant while filing

application for the post of Traqkman/
Khalasi Group Dt post was required to

complete the formalities viz. age,

unalifiéation, document verification was

necessary which was humble applicant have

Contd..

9/~




(9)

(10).

qualified before filing his application for

Group 'D' post.

(b)  For that when the humble applicant

have fulfilled his due qualification it is

the 1egi£imate expectation of the applicant call
fér medical Examination/Test like that of qther '
candidate who appeared for the same. Thﬁs not
calling the humble applicant is highly illegal

and improper in the eye of law,

INTERIM RELIEF PRAYED FOR &

During pendénCy'of the original applicaf-

ion your humble applicant prays that on direction

. may be issued to keep a post vacant for applicant

and the respondents authority méy be directed that
the select list of the successful.candidate may

not be published without the leave of thisg Hon'ble

_ Tribunal.

PARTICULARS OF BANK DRAFT/POSTAL ORDER ¢

Indian Postal Order No.26G:-3]1304D Dated 22-11-22°9 .

for Rs.50/- (Rupeeé fifty) only pafable at Guwahati

[ N

in favour of the Regisﬁrar,'Central Administrative

Tribunal, Guwahati.

Contd. e 10/-



VERIFICATTION

I, Shri Ashim Debnath, /o Late Umesh
Chandra Debnath, résidiné at New Colony, P.O.-
Lumding, P.S.-ﬁumding,IDist-Nagaon, Agsam to

solemnly hereby affirm and declared as follows s=-

That, I am the applicant im the
accompanying appiiqat;on and I do hereby verif§
and state thatlthe)étafements’made therein are
trﬁe to the best of my knowledge, belief and

information.

And I sign this verification on this the

th day of November, 2005 at Guwahati.

 Aobim AQc(Jmcﬁ‘\

DECLARANT -



O g

g

' Other B’\ckwxrd Clasoes/

. from time to time, . . o t
|

Place :~ __

- .__—-——~———"’ 5
- ..' ‘
LT . . , -
2 \\uj\s,l()n;/ /,’ . . \
,'ljl.,.": \ ] L, \‘ ’e"\ A1
J/ ; F-’LNUU( -1
. L T 19 RS T . :
‘(w:; . . )) }‘Jf} 312) : | ‘
< Pale 15 ' '
‘..\ Q«)& ............. - Nb ' m ,: ’
L ORM_OF .Ciy S\‘m CERTIFICLIE | /‘/&7 / 6\’110/ 7
v udn\(”\“l/ zd - o ’
N

~This is c'e'r"tii‘y-. that rj /-}mt /K)mﬁr‘i jﬁ'A/M

@L/yha‘/ﬁz | o sr\n/dfnpﬁf.h l:(;t}?/y).rfe Of sri/Late

| _[//14144;)_4 A nd_z)(um/" in the Dis lru,l,/‘iub Division
_/1/@7_&¢,§/ é\/)m,(“_ cm" the state of J&x U

ielc:ng.a to the _ _ _ ((fc _ which 18 reoognisod as A

@d—Cln.ssas undc.r‘ the

) order, 19§O as amendec\l

|

constitution (Other Backward Classes

/%'A.Mw ;a.”&émf Z:g/
ceoicdas in vij,l/\pe/T()wn Zé{, M?)

__/_.W_i{(_/

nf ,.csam.

ori/;rx( /.\/un’(ri
and hiS//bd’I foaily o Al

e o i .. g

of District/Sub-Divisin ~F @b st

el

Sub-Divisigun] @%S’,
Hojal i:iew 4 .E"\iftﬁyﬁm‘b&"c Omccr

Hojal, Saakadey Hagm

\

\

te :—

1

(Wit .

Please delete the worsa whu‘h are not. \‘,tpmﬁmﬂﬁﬁ
5%\

_._._—-—-——-'—--—-.-_-..,.

I\mLe'- The terins 'Ordins rﬂy quw]e“‘ used here will have the
lsmime meaning ns in section 20 »f the mpwsenLion of the

people fct, 1950,

— - — o e ek v e e 7 o

T 3 7 -




~2-

. BASTUH S
2 BN

» 0\ P, 0, LUMDING- 782447

O\' ~ DIST. NAGAON : ASSAM

(PROVINGIALISED) 6,/06,

:‘

m% i
A o)

1O WHOM IT_ MAY. CONCERN o ¢

.....................................................................

%3 (s fo cn{fy {Ka{ Cy/fu/ /m{ A .a‘:'\\"n’v oeelowc:'ﬂ\

.................................................................

+#

) Jon/a/ayg;ﬁaz of shtlLafa roeste
R _of .,Cuma/my// wasa |

Y Student of this Schaol teaa./mg in Class % /N me) in_ \9DE 5
%sl%z/a/a{e o/ém’i as zecaza/ea/ is__on. 02.V9F6 |

I
v ,
é ' _7; {A'o bast o// my. fpow[ealg_e %/gfo/imu ,a__gooa/ mam\[
i

E

]

E 8\9,)&(& Rt oé"
Q

|

-

ch atac{et o . B
_ywuﬁ- A'tm/f success In [z'/e. \ .
& ‘ . " /,‘a P
. | 8 - st
{ ' Headmaatcr
B. M. B. High School

bV N : Lumding !
g \\}/"//b 182  Woadmaster/Socreiary |
\ -Berdolol Momarlal Ngtutara m',.“ :&choo%:

. P.0, Domdlg, Dictd fiagaon l/\.'us;m){i

| j

|
|

\




RAILWAY RECRUITMENT BOARD : GUWAHATI |~ @
i o STATION ROAD, GUWAHATI- 781001 , |
APPLICATION FORM ’
(10 be filled by the Candidate in histher own handwriting) i
5 ) i ( "Employment Notice No. : 01.of 2003 (-lndicative]j 4 o |
X L | | | ¥ .:' ‘}
DATE OF #UBLICATION : 28/06/2003 T

P - : DATE OF CLOSING : 28/07/2003

L Applications are invited in the prescribed format enclosed (to be neatly typed on good quality A-4 / foolscap sizc\\papcr using one
side only) from eligible“Indian nationals for the following temporary posts, likely to be permancnt, in the North East F_r\onticr Railway. !
Applications complete in all respects ‘along with required cnclosurcs should be sent to the ASSISTANT SECRETARY,. RAILWAY B
RECRUITMENT BOARD, STATION ROAD, GUWAHATI - 781001, ASSAM, by ordinary post only, so as to reach the Boatd's office on or g
before 28/07/2003. The applications can aiso be dropped 17 The Application Box kept in the RRB office up to 17:00 hours of 28/07/2003. A- '
special,relaxation of 15 days will be granted for the candidates of Andaman and Nicobat Island. 1 ) ‘

2 | NAME OF THE [ e - _VACANCIES . ... | AGEIN |. , S B
$ | POSTAND Division / 3 , YEARS | Medical |po01ovment :
w SCALE OF PAY Unit R| S ST | OBC | ESM TOTAL (Ason Standard |
S (RSRP) v < C|EsM 01-07-2003) - per Month }
Lngineering Dept. | TSK 192 | 76 | 114 | 127 | 127 636 18-33 B-1 | Rs. 4045 | ,
5 ,
R, a0, | LMG 8| 68 |12 { w3 || see }
RNY 92| 36| 54| 6o | 60 302 |
| APDJ - 100 41] 61| 68| ¢8 338 . ' ;
KIR 221 | 88| 132 | 147 | 147 735 B
Mechanical Dept. | py, CSTE/MW/ ‘ 18-33 B-1 Rs. 3952/- L
Khalasi / Helper - 11| MLG . |
Rs. 2550 - 32001 03] ol 02 02| 02 10 ,
LMG 061 021 04| o4 | 04 20 ,‘
ol APDJ 04| 02 03] 03] o3 15 ‘\
RNY 04] 02f o3| 3| 0 IS |
KIR 7 4l 02 3 03] 0 15 | ‘
S & T Dept. NGC‘ Dicsel Shed 10 ()3. 0s 06 06 10 1R-01 B-1 Rs, 3952/-
Khalast / Helper - 11| _LMG Divislon '
Rs. 2550 - 3200/- .| GI1Y Coaching
‘ Depot os| o2 o3| 03 3 16
NJP Carr. And
Wagon, KIR ol o] o2 02| 02 08
SGUIJ Diesel .
Shed, KIR O} 01 02 02 02 08
MLDT Diesel ] ‘
Sthed, KIR - 02| o] ot 02| 0 08
Educational Qualification : .
For all Categories : Class VIl] passed. (Physically handicapped persons are not cligible). " '
o 1

EXAMINATION FEES : _ : .
(8) For SC/ST/ExSM : No examination fecs. ' \ ,'I }

(b)  For General / OBC candidates : Rs. 40.00 (Rupces forty) only (inclusive of postal charges) in the form of 1PO / Bank Draft. '\,‘ v ‘
(¢)  The examination fecs / Postal charges arc non-refundable. It should be paid in the form of a crossed Demand Draft of a'py Nationalized |
Bank or Crossed Indian Postal Order (made on or afier the date of publication of this notification b ut before the closing date of receipt . ¢

of application) drawn in favour of “RAILWAY- RECRUITMENT BOARD, GUWAHATI". The Bank Draft should be payable at {
"GUWAHATI" and. IPO should be payable at “GPO, GUWAHATI". IPO/DD obtained carlicr to the date of publication of the i
Employment Noticc or afier the closing date will not be accepled. | ] ,

{

]

]

i

_THIS ADVERTISEMENT CONTAINS IMPORTANT POINTS ONLY. FOR MORE DETAILS PLEASE REFER TO THE
EMPLOYMENT NEWS DATED 28/06/2003. |

|
t

CHAIRMAN | '
RAILWAY RECRUITMENT BOARD h
~  GUWAHATI - 781001 | |
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RAILWAY RECRUITMENT BOARD — GUWAHAT
- STATION R_QAD: GUWAIIA'I'I-78II 001 \

CALL LETTER FOR PHYSICAL EFF ICIENCY TEST

ATl -

“To,

ASHIM DEBNATH

No. RRB/G/A1/10. | Date: 10/05/2005

By REGISTERED POST

C\O LAXMI DEBNATH NEW COLONY
QTRNO D47/A PO LUMDING NAGAON

NAGAQN ASSAM Pin - 782447.

- Roll No.: 44039283 , ! :
PASTE YOUR
: _ ‘ ‘ RECENT S&GNED
:Sub.:  Recruitment/Selection for the post of Group — D under PHOTOGRAPH
; Category No.01 of Employment Notice No. 1/2003. ‘ HERE

* IMPORTANT *

’ . . v

With reference to your application for the post m'e'htlo"ned'above, in respon e'_?to the -

Employment Notice cited, you are hereby advised to report at Maligaon Ra!!yyay 'Stax lunr},"on

_11/06/2005 at 06:30 A.M. for Physical Efficlency Test, Coe

‘Criteria for Physical Efficiency Test: ' o a

i' [ \ AN 1
[ B 1. i | {1'
X . .

N ENRE TR

Male_Candidato; (1) Should be able to lift and carfy 38 kg of welght for a distance of 100 met‘efri- In 2
minutes In one chance without putting the welght down, and (i) Shou!d be able.to run for a distance of

1500 meters In 7 minutes in one chance. ’

majie

S

apdidate; (1} Should be able to iIft and carry 20 kg of welght for a distance of 100 meie'rslln 2

minutes in one chance without putting the weight down, and (ii) Should be able to run for a dlstg:m:.e of

400 meters in 4 minutes in one chance. . : A

1.
2

3.

10.

11.

This Call Letter does not In itself entitie you for. selection. . ! ' :
. 1

You are directed to bring your own sports kit (dress, shoes etc.) required for the Physical Efficlency Test.
: i - X

Result of the Physical Efficiency Test will be declared on the same day and those who qualify in the Physical

Efficiency Test will be required 10 repori o office of the Rallway Recrultmept Boarg, Station Road, Guw‘ahaq -1, on

the next day at 10:00 A.M. for Document Verification. ; . .
You should bring your original Vill Standard or above Certificate issued by the competent authority for vqriﬁéatlon.of
your date of birth, educational qualification etc. You should also bring all of your original certificates and marks-sheets

of Matriculation and onwards issued by the' respective Board/Councli/University along with experlence and other

certificates, caste certificate, if any. If the originals of above certificates/marks-sheets have not been received from -

respective Board/Council/lUniversity, then provisional pass certificate and marks-sheets. issued by the respactive
Board/Council/University should be produced, _ o — |

You are aiso directed (o bring the Attested Photostat coples of all 6rlglnal certificates and marks-sheets anh other .

certificates along with the originals.

You may be sub]ectédib re-examination during the process of verification of documents etc. and you should
come prepared for the same. : : ! -

Your altendance may be requlfed for more than one d'ay (l.e. date as mentioned above) and you shoyld come
prepared for that. . : :

Request for postponément of the date mentloned above will not be considered and no further chance will be
given. :

If you are in service please bring “No Objection Certificate” from your employer, failing which you will not be
considered for the post. . ‘

Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody on histher behalf
requesting undue consideration for the recruitment will render a candidate liable for disqualiﬁcat!on.

(For SCIST candidatas only) o

On production of this letter you are enlilled to travel free by the Rallway In Second Class from NOT APPLICABLE
Station to GUWAHATI Slation and bpck. This pass will be valid up to NOT APPLICABLE.
(Authority: Rallway Board's letter no."E(NG)II-84/RSC/122, dated 23/1 1/84).

‘




o —

RAILWAY RECRUITMENT BOARD - GUWA
ST‘ATION ROAD; gl’IWAHATI-m 001

CALL LETTER for DOCUMENT VERIFICATION

No. RRB/G/41/10. : , Date: 1 1/06/2005

10 ' ' ! e
ASHIM DEBNATH _. - : o N N
C\O LAXMI DEBNATH NEW COLONY ' EEEm——
QTRNOD47/A PO LUMDING NAGAON

NAGAON ASSAM Pin - 782447.

RollNo: | 44039283

Sub.:  Recruitment/Selection for the post of Group - D
under Category No.01 of Employment Notice No. 1/2003. .

,

As you have qualified in the Physical Efficiency Test, you are hereby advised to attend the| office of .
Railway Recruitment Board, . Station Road, Guwahati-781001 Assam on 13/06/2005 at 10: 00 A. M for
venﬂcatlon of original certificates, testimonials etc l o

1. This Call Letter does not in itself entitle you for selection.

2. You should bring your original VIli Standard or above Certificate issued by the competent. lauthonty oo
for verification of your date of birth, educational qualificationetc. You should also bring-all:of your-j‘;* R
original certificates and marks-sheets of Matriculation and onwards issued by thei respective”
Board/Counc:l/Umversnty along with experience and othercertificates, caste certificate, if any.. If the
originals of above certificates/marks-sheets have 'not been received "from Arespective
Board/Council/University, then provisional  pass certificate and marks-sheets issued by the,
respective Board/CouncnI/Umversuty should be produced. ?

3. You are also directed to bring the Attested Photostat copies of all original cemficates and marks-
- sheets and other certificates along with the originals.

4. You may be subjected to re-examination during the process of verification of documents etc.
and you should come prepared for the same.

5. Your attendance may be requured for more than one day (i.e. date as mentioned above) and you
should come prepared for that. ‘

6. Request for postponement of the date / venue mentioned above will not be conSIdered and no -
further chance will be given. ‘

7. If you are in service please bring “No Objection Certificate” from your employer, falllng whlch you
.will not be considered for the post. ;

8. Approaching Chairman, RRB andlor hls Secretary dlrectly or indirectly by a candidate jor anybody.' .
on his/her behalf requesting-undue consideration for the recruutment will render a candldate llable
for disqualification. . [ '

9. (For SCIST candidates only) ' -

v On production of this letter. you are entitled to travel free by the Railway in Second Class from NOT
APPLICABLE Station to GUWAHATI Station and back. This pass will be valid up to NOT APPLICABLE

(Authority: Railway Board's letter no. E(NG)II-84/RSC/122 dated 23/11/84). -

!
:
SECRETARY
For CHAIRMAN, RRB = AT| -

'l
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ToO

The Chairman, _

Railway Recruitment Board, Guwahati,

Station Road, Guwahati-1. 4

Subject: Prayer for allowing me for the medical examin-
tion and other formalities for Group °*D’ post.

Sir,

With the reference to the subject cited

above, Ilbeg to state the following féw 1ines'for your

kind consideration and necessary.action.

That Sir, , I applied for Group ‘D’ post with
required enclosures in response tq your Employment
Notice No. 01 of 2003 before the Assistant Secretary,

Railway Recruitment Bdard, Station Road, Guwahati and an

(5

‘application submitted by me for the Group ‘D’ Post. I

was called for written examination on 09.11;2®®3 bear-
ing Roll No. 44039283 and I successfully passed out the

written examination.

That Sir, after being duly qualified in the writ--

ten examination I was called for physical efficiency

test and I was directed to report at Maligaon Railway

Studiim on 11.6.2005 at 6.30 am and I successfully

{
h- * ~

passed the Physical Efficiency Test. N

‘

That &ir, after being qualified in the physical

Efficiency Test, 1 was called for vide letter dated

’

13.6.2005 to attend the office of . Railway. Recruitment

Board for verification of original certificate, testimo-

nials; And Sir, I appeared for the saﬁe and all my
doéuments, testimonials were verified by your- authori-

ty. After verification I was waiting for a call for

»

~

1



oy

[ 4

ne

~1& -

be called for medical examination that of other  candi-

dates. But, it is to my utter shock and surpri
was - not called for the medical examination

reason best known to R.R.B authority.. However

se that 1
fbr the

, I en-

quired pefore the authority for 'not calling me  for

medical examination and the authority did not

give any

satisfactory reply to ﬁy query, and it has been informed

to me that nothing can be done_at this stage

list for successful candidates qualified for

‘@examination has already been published.

That Sir, my documents/testimonial,wére

checked and verified by the authority and after

cation, when I was waiting for the call of

examination like that of other candidate but I

call for the same for the reason best khown‘t

Under the circumstances, it is -
prayed before your Good-Self to
for the medical examination and o

malities like' that of other candi

Place :- Lumding

Date -~ 2.9.2005

as the

medical

properly
verifi-
medicél
w%s. not

0 you.

a humble

~allow ‘me

ther for-

dates.

Yours faithfully

(ASHIM DEBNATH)



CANNEXY L g R\

TO

- i
The General Manager, Personal,
N.F.Railway, Maligaon, Guwahati.

Subject: Prayer for allowing me for the medical examin-

tion and other formalities for Group D’ post.

Sir,

With  the reference to the subject cited

above, 1 beg to state the following few lines for your

'kind consideration and necessary action.

That Sir, , I applied for Group ‘D’ post with

required enclosures in response' to. your Empioyment
Notice No. 01 of 2003 before the essistaét ‘Secretary,
Railway Recruitment Board, Station Road, Gu@ahati and an
application submitted by me for the Group ‘D’ Post. I

Was‘called for written examination on ©9.11.2003 bear-

ing Roll No. 44039283 and I successfully passed‘out the

written examination.

That Sir, after being duly qualified in the writ-

ten examination I was called for physical efficiency

test and I was directed to report at Maligaon Railway
Studium on 11.6.2005 at 6.30 am " and I successfully

passed the Physical Efficiency Test.

That Sir, after being qualified iﬁ the bh;sical
Efficiency .Test, I was calléd'for vide: letter dated
13.6.2005 ﬁo attend the pffice of Railway Recruitment
Boardlfor verification of original certifiéate, testimé—
nials. And | Sir, I apéeared for the same and all my
documents, testimonials were verified‘ by your authori-

»~

ty. After wverification I was waiting for a call for

2

=
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be called %or medical ex;mination that of‘othe
dates. But, it . is to My utter shock and surpri
was not calledv for the medical examination

reason best known to R.R.B authoFity. Howeve?
quired . before the authority’for not calling
medical examination and the authority did not

satisfactory‘reply to my query, and it has besn

to me that nothing can be done at this stage

list fof successful candidates qualified for

axamination has already been published.

That éir, my documents/testimoniél were
checked and verifiedvby fhé authority and after
cation, when I was Waiting for the call of
examination like that of other candidate but‘I

call for the same fgr the reason beét known ﬁ

r candi-
se that I
for ‘the
, I en-
me for
give_-any,
informed
-as the

medicai

properly
verifi-
medical
was not

0 you.

Under the circumstances, it is a humble

prayed before your Good-Self to

Ffor the medical examination and o

allow me

ther for-

malities like that of other candidates.

’

Place :- Lumding : Yours Taithfully

Date - 2.9.2005

(ASHIM DEBNATH)



